
The Status of Inquiry 

 

*15(14/14/51) CH. MAMMAN KHAN (Ferozpur Jhirka) :  

Will the Development & Panchayats Minister be pleased to state:- 

a) the status of inquiry in regard to the corruption in MGNREGA works 

during the financial years 2019-20 and 2020-21 in Gram Panchayat 

Hajipur of Block Punhana in district Nuh which was forwarded by the 

Director/Chief Vigilance Officer, Development & Panchayats Department 

to the Superintending Engineer, Vigilance Wing, Rohtak vide letter no. 

Assistant/Choksi/2022/86416, dated 22.07.2022; and  

 

b) the details of action taken by the Government so far against the 

officers involved in the said corruption in MGNREGA works?  

 

DEVENDER SINGH BABLI, DEVELOPMENT AND PANCHAYATS MINISTER, 
HARYANA 

Sir, 

a) As complete physical record of works taken up under MGNREGA is 

not available with the office of BDPO, Punhana, therefore, the 

department has requested the Ministry of Rural Development, 

Government of India, to provide complete digital records. After the 

receipt of such records from the Ministry of Rural Development, the 

enquiry will be completed within a period of two months by the 

Superintendent Engineer, Panchayati Raj Vigilance Wing, Rohtak. 

b) Action against the delinquent officers/officials, if found involved in 

the alleged corruption in the MGNREGA works, will be taken after 

receipt of enquiry report. 

 

  



जांच का Þयौरा 

  *15(14/14/51) चौ.मामन खान (ͩफरोजपुर ͨझरका) : 

Èया ͪवकास एवं पंचायत मंğी कृपया बताएंगे ͩक: - 

(क) नू ंह िजले मɅ पÛुहाना Þलॉक कȧ Ēाम पचंायत हाजीपुर मɅ ͪव×तीय वष[ 

2019-20 तथा 2020-21 के दौरान मनरेगा मɅ ħçटाचार के संबधं मɅ जांच, 

जो ͩक Ǔनदेशक/मÉुय सतक[ ता अͬधकारȣ, ͪवकास एव ंपचंायत ͪवभाग ɮवारा 

अधी¢ण अͧभयंता, सतक[ ता ͪवगं, रोहतक को पğ Đमांक सहायक/चौकसी 

2022/86416 Ǒदनांͩकत 22.07.2022 को अĒेͪषत कȧ गई थी, कȧ िèथǓत 

Èया है; तथा 

(ख) मनरेगा कायɟ मɅ उÈत ħçटाचार मɅ संͧलÜत अͬधकाǐरयɉ के ͪवǽƨ 

सरकार ɮवारा कȧ गई काय[वाहȣ का Þयौरा Èया है?   

देवेÛġ ͧसहं बबलȣ, ͪवकास एवं पंचायत मंğी, हǐरयाणा 

Įीमान,  

(क) Èयɉͩक मनरेगा के तहत ͩकए गए कायɟ का पूण[ भौǓतक ǐरकॉड[ खÖड 

ͪवकास एव ंपचंायत अͬधकारȣ, पÛुहाना के काया[लय मɅ उपलÞध नहȣं 

है, इसͧलए ͪवभाग ने Ēामीण ͪवकास मğंालय, भारत सरकार से पूण[ 

ͫडिजटल ǐरकॉड[ Ĥदान करने हेत ूअनुरोध ͩकया है। Ēामीण ͪवकास 

मğंालय से ǐरकॉड[ ĤाÜत होने के उपरांत अधी¢क अͧभयंता, पचंायती 

राज सतक[ ता ͪवगं, रोहतक ɮवारा दो महȣने कȧ अवͬध के भीतर जांच 

परूȣ कर लȣ जाएगी। 

(ख) जांच ǐरपोट[ ĤाÜत होने उपरांत मनरेगा के कायɟ मɅ कͬथत ħçटाचार मɅ 

संͧ लÜत दोषी अͬधकाǐरयɉ/कम[चाǐरयɉ के ͪवǽɮ काय[वाहȣ कर लȣ 

जाएगी। 

 

 

 


